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T .
i Shri M. Nagarathanam “o's  Applicant

(Shri H. Subramanya Jois, Advocate )

Versus

1, The General Manager,
Southern Railway, Madras=3.

2, The Chief Personnel Officer, :
Southern Railway, Madras. +ss Respondents

(Shri A, Venugopal, Advocate )

Subject: SENDING COPIES OF ORDER pAS 53 BY THE BENCH
IN APPLICATION NO, 679/86(T

PN

Please find enclosed herewith the copy of the Urder/h'berim—arm
passad by this Tribunal in the above said Application on 12.9.1986. .
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(U Encl: As above.
: ° Advocate for
1. Shri M,Nagarathanam ) :
C/o Shri g..Subramanya Jois, Applicant.
No 150/36, N.H.S. Road, V.V.P uram,
*// Bangalore=4, 1
i Advocate for
% Shri A. Venugopal
W /// g/O Shri N.S.Srinivasan Respondent .
/6"\$Q tanding Counsel for Rly (Southern) :

R.No 12-2nd Floor, SSB Mutt Buildings,
Tank Bund Ro?d, Bangalore-9,
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Date Oftice Notes ‘Ordérs of 'Tribunal
y " “INone present for the npplicant.
v shri A. Venugopal, counsel for the |
\&q% L respondents,-present. - He invites |

) ' our attention ;to the fact that the |
- applicant suparannuated on 31,3.85,
! his date of birth being 9.3.1927,

. and consequently the prayers (a),
(b) and (c) in paragraph 19 of the
application/writ petition do not
survive fdr consideration.

i As the applicant has superannua-
ted and is not present either in
person or through his counssl to-
day, gk it is reasonable to infer
that he is not interested in this
application/W.P. any longer and
hence this npplication/U P. is

dismissed, accordingly.
Vi ;/;,45, <Z&vC\JMAAL{zZ(,
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(L.H.AG iﬁﬂ (CH. RAMAKRISHNARAO)

Member. Member (JMm)
12.9. 1986. ... 12,9.1986.
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